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(Arising out of Order-in-Original No.16/Commissioner/G.B.Nagar/2019-20 

dated 29/01/2020 passed by Commissioner of Central Tax & Central Excise, 

Noida) 

 
Mr. Dharmendra Kumar Gupta,   …..Appellant 

(E-Square, Plot No.C2, Sector-96, Noida-201303) 

 
VERSUS 

Commissioner of Central Excise &  

CGST, Noida      ….Respondent 

(3rd Floor, Wegmans Business Park,  

KP-III, Greater Noida-201306) 

 

APPEARANCE: 

None, for the Appellant 
Shri Santosh Kumar, Authorised Representative for the Respondent 

 

CORAM: 

 

DATE OF HEARING : 16 October, 2025 
DATE OF PRONOUNCEMENT : 04 December, 2025 

 

This appeal is allowed. For order, see order of the date 

in Excise Appeal No.70461 of 2020. 
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